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C0RA1I : Hon'ble Lx:. G.S. Nir .. Vice Chairman 

Hon'ble Lr. M.M. Singh.. Administrative 
Mernbe r 

20.3. 1990 

ir. Y.V. Shah, learned counsel on behalf 

of the applicant submits that by the interim 

orders allowed on this application, the reversion 

did not take effect anddo  sequent1y, the applicant 

has retired from service from thd post of I.O.W. 

itself and as such there is nothing to be pursued 

in this application 

Accordingly, this application is closed. 
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----- i_ 
M II Singh 
	

( G S Nair ) 
drriinistrative Vmber 	 Vice Chairman 
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